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CENT.liAL Al.l.-i I NIS THA TIVE TRIBUNAL 
ALLAHA BAD BE~H, ALLAHABAD. 

Allaha bad . this the 28 th day of August 2003. 

QUORUM • HON. hlR . JUST!CE R.R.K. THI VE DI, v.c . • 
HON . 1'.U• . D. R. TIWAR!, A.M. 

O.A. No . 1112 of 2000 

1. B. K. Po t ha k S/0 Shri C. S . !Ja t hak . 

2 . B. I<. lv\i shra S/ 0 Shri Veda Na no J.iishra . 

All a.cc posted as Coa ch Attenc.ia nt under C.I. r ./ E . .fV'Gaya. 

, .•••• Applicants. •••• • 

Counsel for appl i ca nts : Sri s . K. LJe y. 

Versus 

1. Union of Indi a through t he Gene ral Aiia nager, Eastern 

Ra ilway , Calcutta . 

2. The Senior Divisional Pe r sonnel Of f i cer, E. Rly. Mughal 

Sara i, Cha nda uli •• . • • • • •• • Respondents . · 

Counse l for respondents : Sri K. P. Singh • 

0 R D E R ( OAAL) ------
BY HON . IviJ.-i • .n.JSTICE R. R. K. Tf\IVEDI , V.C . 

By this O. A. fil ed under section 19 of A. r. Act , 

1985, applica nts have cha l lenged the order da t ed 15 . 9 . 2000 

(Annexure- I ) by which the a pplicants have been posted at 

some other pl a ces a s they were s urpl us as Coach Atte nda nts . 
, 

Applicant s have r a i sed various grounds for cha llenging the 

order includi ng that t he i r pay was reduce d and the order 

has been passed without hearing . 

2 . Hesis t i ng the claim of the appl icc.. nts , respondents 

' ' 

have f iled counter affi davit . In para 11 of t he counter 

re ply it has been stated that there are ll sanct ioned posts · 

of Coach Attendants against which 15 pe rsons were work ing 

a nd t hus , f ou r juni or pers ons \vere requir ed to be adj ust ed 

i n othe r depa r t ments or elsewhere . As pe r requi rement 
• 

thev were s hiftad unde r the irnf..'u~ ned order and there \-va s 

no i l legality and a rb itra riness as al l eged. 
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Shri K. '°' . Singh submi ttec. t~1u t .Jµplicant No.l Shri 

R. K. f'a tha k ha s already been promoted as Assista nt Guard 

a nd he has joinoc t he post on 27 . 2 . 2003 . For a p(Jlica n ~ 

r" . . :. i t has been s - ta t ed t hat h~ h~ s ~\)..died during 

t he po noency of t his ca se . Be e x pired on 11. 2 .03. 

4. In vi0v-.J of t he abov ~ ~~~ in ou r O:Jinion, the 

O. A . has been re nde r ed infruct uous . n-,o 0 . A. is a ccor dingl)r 

c i5mj ss~d as infructuous . 

l '.o order as to cos ts . 
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